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like canned provisions, dry fruits
and general cargo are higher from
Bombay to UK. than those from
Australia to U.K. while the rates for
commodities such as wool, fruit, juice
etc. are on the other hand rower.
These rates in the overseas trades,
over which Government have no con-
trol, are fixed by the Shipping Con-
ferences concerned. At times high
and discriminatry freight rates are
fixed by these foreign Conferences in
which event efforts are made through
the Freight Investigation Bureau to
persuade the Conference to agree to a
reduction. While fixing the freight
rates, the Shipping Conferences, how-
ever, take into account not only the
distance involved but also several
other factors, such as what the traffic
can bear, volume of cargo, operational
charges, nature of the commodity, ana
its packing etc.
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Unloading of Coal Wagons

2R A

2537. Shri Ram Krishan Gupta: Will

the Minister of Railways be pleased to
state:

(a) whether it is a fact that some-
times traders cause delay in unloaaing
coal wagons; and

(b) if so, the steps taken or proposed
to be taken to check this practice and

to get unloading of wagons done in
time?

The Deputy Minister of Rallways
(S8hri S. V. Ramaswamy): (a) Yes.

(b) The following steps are taken:—

(i) Demurrage charges at the pre-
scribed rates are realised for
the periods the wagons re-
main under load after the
expiry of the free time allow-
ed for unloading.

() The Railway itself performs
the unloading and realises the
unloading charge from the
consignee in addition to the
demurrage charge where due.





